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Centrgal Adninistrative Tribungl
Principal Bench

0000

G Ae No, 1575 /95
New Delhi, this the 8th Of‘September, 1995

Hon'ble shri A.L‘V.Ha;idasan, Vice-(hairmm(J)
Hon'ble shri K.Kuthukum sr, Member ( 4)

Deeiak Kumar chopra s/o
Shri M.K, Chopra,

Pitampura,
Delhi,

° OOAppliC¢§'ﬁt
(In persam)

Versus

1. SecretarY,
Union Ryblic Service Commission,

Dhol pur House, Shahjshan Rod,
New Delhi,

2 Under Secretary,
R.VI/Special call,
thion Mublic Service Commis sim,
Bholpur Hoyse
S$hahjshan Road,

New Del hi ° : e s oRes Pondents
( Bynone) ‘

: CIOER(QR@_.)

By Hon'ble shri AeV.Harid as an, wi Ce=Qisirman(J):

O, Ao Permi ssion is granted, The Case is closed as wlthdrawa;a,,?

Vicew Cheirmgan J)

( KeMuthukum ar) ' ( L\%}/ E
Menber ( a) )




